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(c) Necessary information will be
collected when it is made clear as to
which year is to be adopted as the
year of comparison for the purpose
of calculating the increase during
the period 1058-57.

Daocoities in Delhi

1198. Shri D. C. SBharma: Will the
Minister of Home Affajrs be pleased
to state:

(a) how many dacoities took place
during 1956-57 in Delhi State; and

(b) in how many such cases fire-
armg were used?

The Deputy Minister of Home
affalrs (Shrimati Alva): (a).
1856 16857 (upto 31-7-57).
s 1
(by 2 NIL

Non-Industrial Personnel of
Defence Depariment

1187. Shri M. R. Krishna: Will the
Minister of Defence be pleased to
state:

(a) whether any time limit has
been prescribed by Government to
confirm the non-industrial personnel
in the Defence Department; and

(b) what is the total number of
non-industrial personnel of the De-
fence Department who have been con-
firmed during 1956”

The Deputy Minister of Defence
(Shri Raghuramaiah): (a) No.

(b) The total number of non-
industrial civilian employees in the
various lower formations under the
Ministry of Defence who were con-
firmed during 19568 is 3,287,

Bonus Salary for Bharat Insurance
Inspectors

1198. S8hri Narayanankutty Menon:
Will the Minister of Finance be
pieased to state:

(a) whether it is a fact that the
bonus salary, merged into the basic

4 SEPTEMBER 1957

Written Answers 11772

salary of the Bharat Insurance In-
spectors by the Administrator, was
cut by the Corporation after the
appointed day; and

{b) whether it is not a fact that
provident fund contribution used to
be calculated on this part of the basic
salary also?

The Deputy Minister of Flnance
(8hri B. R. Bhagat): (a) The bonus
salary merged into the basic salary
of the Bharat Insurance Inspectors
was continued by the Life Instirance
Corporation after the appointed day,
excepting in the South Zone where
it was discontinued; the bonus salary
has since been restored in the South
Zone.

(b) Yes, Sir.
Corruption

1189. Shri Dasaraths Deb: Will the
Minister of Home Aflairs be pleased
to state:

(a) whether there is any Govern-
mental machinery in Tripura to check
corrupt practices;

(b) if so, what 1t is;

(¢} in how many cases corrupt
practices have been detected by this
machinery during the last year; and

(d) in how many cases the corrupt
elements have been punished?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar):
(a) Yes.

(b} The Anti-Corruption Advisory
Commtttee, Tripura.

(c) None.
(d) Does not arise.

Smuggling

1200. Shri Raghunath Singh: Wil
the Minister of Finance be pleased
to state how many foreigners (ex-
cluding Pakistani nationals) were
arrested in connection with smuggl-
ing in India during 1856 and 1957
so far?

The Deputy Minister of Fiaanos
(8bri B. R Bhagat): Sixty twe
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foreigners (excluding Pakistani

mstionals) were arrested by the
Customs sauthorities in connection
with smuggling in India during 1956
and 1957 (upto July, 1937).

Expenditure on Contesting Cases

1201. Shri N. R. Munisamy: Will the
Minister of Law be pleased to state:

() in how many cases Govern-
ment have been made party to liti-
gation in the years 1955-56 and 1957
so far;

(b) the amount of cost mncurred in
defending or prosecuting such cases
both criminal and civil; and

{(c) the amount involved in the

suits?

The Minister of Law (Shri A. K
Sen): (a) to {c). The information is
not readily available. 1 am getting
it collected from the various Minis-
tries and Departments of Govern-
ment, but this will take time,
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Lapakshi and Sompalle Temples

1263. Shri Ramakrishna Reddy:
Will the Minister of Eduncation and
Scientific Research be pleased ta
state:

(a) the reasons why there is no
branch of Archaeological Department
for the districts of (1) Anantpur (ii)
Kurnool (1ii) Nellore (1v) Cuddapah
(v) Chittor (vi) Guntur {(vii) Krishna
(vil) Godavari and (ix) Visakha-
patnam in Andhra Pradesh;

(b) whether the temples of
Lapaksh: and Sompalle are looked
after by the Union Department of
Archaeology;

{¢) if so, whether Government pro-
pose to construct a quarter for the
watchman at the Sompalle temple:
and

(d) whether it is also proposed to
tar the road leading from the
Scompalle temple to the Madres-
Bombay road?

The Minister of State in the Minis-
try of Education and Scientific Re-
search (Dr. K. L. SBhrimalil): (a) The
monuments in the Districts referred
to by the Hon'ble Member and in the
rest of Andhra Pradesh are looked
after by the South FEastern Circle,
Office of  the Department nt
Archaeology

(b) Yes, Sir.
(¢} Yes, Sir

{d) No, Sir Maintenance of roads
outside the protected area is not the
responsihility of the Department of
Archaeology.
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